
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 04.04.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 G.C. BARIK 
19785/202

2 
04.04.2022 WP(C)/21014/2016 10 C 

    

2 M.D. BISWAL 
19786/202

2 
04.04.2022 WP(C)/8165/2017 10 C 

    

3 T. R. DAS 
19794/202

2 
04.04.2022 BLAPL/1048/2022 10 C 

    

4 A.KHAN 
19796/202

2 
04.04.2022 WP(C)/31100/2021 5 U 

    

5 
S. LOKESH 

KUMAR 

19797/202

2 
04.04.2022 OJC/15252/1998 5 U 

    

6 M ROUT 
19798/202

2 
04.04.2022 BLAPL/16445/2011 5 U 

    

7 K. SAHOO 
19799/202

2 
04.04.2022 ARBA/10/2016 5 U 

    

8 
BIKRAM 

BEHERA 

19800/202

2 
04.04.2022 WP(C)/621/2022 5 U 

    

9 B.S. PRADHAN 
19802/202

2 
04.04.2022 WP(C)/17928/2021 10 C 

    

10 
SIBA SANKAR 

SAMANTARAY 

19803/202

2 
04.04.2022 WP(C)/5673/2022 10 C 

    

11 K. SAHOO 
19808/202

2 
04.04.2022 BLAPL/6967/2021 10 C 

    

12 S. BEHERA 
19813/202

2 
04.04.2022 WP(C)/6344/2022 5 U 

    

13 K. SAHOO 
19821/202

2 
04.04.2022 BLAPL/6966/2021 10 C 

    

14 
PRASANT 

KUMAR JENA 

19826/202

2 
04.04.2022 WP(C)/18332/2017 10 C 

    

15 
BIKRAM 

BEHERA 

19827/202

2 
04.04.2022 WP(C)/8216/2022 10 C 

    

16 R.K. MALLICK 
19833/202

2 
04.04.2022 ABLAPL/7023/2020 10 C 

    

17 R.K. MALLICK 
19836/202

2 
04.04.2022 ABLAPL/6944/2020 10 C 

    



18 L.D. SAHOO 
19837/202

2 
04.04.2022 ABLAPL/2363/2020 10 C 

    

19 
PITABAS 

NAYAK 

19838/202

2 
04.04.2022 RSA/187/2005 10 C 

    

20 J. PRADHAN 
19839/202

2 
04.04.2022 RSA/37/2002 10 C 

    

21 DILLIP SAMAL 
19840/202

2 
04.04.2022 RSA/37/2002 10 C 

    

22 J. DASH 
19841/202

2 
04.04.2022 RSA/468/2012 10 C 

    

23 S. MOHARANA 
19842/202

2 
04.04.2022 RSA/468/2012 10 C 

    

24 M.K. PANI 
19846/202

2 
04.04.2022 RSA/348/2007 10 C 

    

25 S. K. BISWAL 
19847/202

2 
04.04.2022 WP(C)/5784/2022 10 C 

    

26 
SUBASH CH 

PANI 

19849/202

2 
04.04.2022 WP(C)/7891/2022 10 C 

    

27 
NIRANJAN 

MALLICK 

19850/202

2 
04.04.2022 WP(C)/6380/2022 10 C 

    

28 
BRAJA MOHAN 

SARANGI 

19852/202

2 
04.04.2022 WP(C)/7941/2022 10 C 

    

29 
BRAJA MOHAN 

SARANGI 

19856/202

2 
04.04.2022 WP(C)/7939/2022 10 C 

    

30 
BALARAM 

SINGH 

19862/202

2 
04.04.2022 WP(C)/7367/2022 10 C 

    

31 B.B. MALLICK 
19863/202

2 
04.04.2022 WP(C)/7847/2022 10 C 

    

32 S.C.PANI 
19871/202

2 
04.04.2022 WP(C)/7884/2022 10 C 

    

33 
SUBASH CH 

PANI 

19875/202

2 
04.04.2022 WP(C)/7896/2022 10 C 

    

34 
SUBASH CH 

PANI 

19877/202

2 
04.04.2022 WP(C)/7892/2022 10 C 

    

35 
SAILENDRA 

BISWAL 

19878/202

2 
04.04.2022 WP(C)/20301/2021 10 C 

    

36 K.K. NATH 
19879/202

2 
04.04.2022 FAO/196/2021 10 C 

    

37 LAXMAN BHOI 
19881/202

2 
04.04.2022 WP(C)/2404/2021 10 C 

    

38 

M/S JAYDEV 

SENGUPTA, 

D.K. PANDA, 

G. SINHA, A. 

MISHRA, S. 

MISHRA, P.P. 

BEHERA 

19882/202

2 
04.04.2022 WPC(OAC)/1093/2012 10 C 

    

39 SAMIR BARIK 19884/202 04.04.2022 WP(C)/26285/2020 10 C 
    



2 

40 
R. K. 

MAHABHOI 

19886/202

2 
04.04.2022 WP(C)/3570/2022 10 C 

    

41 A.K. SAHOO 
19887/202

2 
04.04.2022 WPC(OAC)/3486/2013 10 C 

    

42 
MAHESWAR 

JATI 

19890/202

2 
04.04.2022 WP(C)/3570/2022 10 C 

    

43 B. BARIK 
19893/202

2 
04.04.2022 CRLMC/614/2012 10 C 

    

44 S. BARIK 
19895/202

2 
04.04.2022 CRLMC/580/2012 10 C 

    

45 H.K.MALLICK 
19899/202

2 
04.04.2022 WP(C)/33777/2021 10 C 

    

46 A. P. SAHOO 
19900/202

2 
04.04.2022 WP(C)/37713/2021 10 C 

    

47 S.BISWAL 
19901/202

2 
04.04.2022 CRLMC/657/2012 10 C 

    

48 S.BISWAL 
19902/202

2 
04.04.2022 WP(C)/20213/2021 10 C 

    

49 
DILLIP KUMAR 

SAHU 

19903/202

2 
04.04.2022 ABLAPL/16186/2019 10 C 

    

50 S.S. BISWAL 
19907/202

2 
04.04.2022 CRLMC/656/2012 10 C 

    

51 M.R. SAHOO 
19912/202

2 
04.04.2022 WP(C)/6838/2022 10 C 

    

52 R.K. BISOI 
19914/202

2 
04.04.2022 WPC(OA)/2042/2014 10 C 

    

53 B.K. SETHI 
19918/202

2 
04.04.2022 CRLMC/2621/2011 10 C 

    

54 M.R. SAHOO 
19919/202

2 
04.04.2022 WPC(OA)/2276/2014 10 C 

    

55 S.DAS 
19920/202

2 
04.04.2022 WPC(OAC)/1939/2014 10 C 

    

56 S. B. UDGATA 
19921/202

2 
04.04.2022 TRP(C)/216/2017 10 C 

    

57 

M/S 

RAMAKRISHNA 

BISOI 

19922/202

2 
04.04.2022 CONTC/1992/2022 10 C 

    

58 S. C. BISWAL 
19925/202

2 
04.04.2022 TRP(C)/216/2017 10 C 

    

59 
M/S MANAS 

PATI 

19926/202

2 
04.04.2022 CONTC/1943/2022 10 C 

    

60 RABI SAMAL 
19927/202

2 
04.04.2022 CMP/784/2021 10 C 

    

61 
TAPAN KUMAR 

MANDAL 

19928/202

2 
04.04.2022 CONTC/2060/2022 10 C 

    

62 M/S MANAS 19929/202 04.04.2022 CONTC/1944/2022 10 C 
    



PATI 2 

63 K.P.BEHERA 
19930/202

2 
04.04.2022 CONTC/3040/2021 10 C 

    

64 

M/S 

KAMALAKANTA 

NAYAK 

19931/202

2 
04.04.2022 CONTC/2198/2022 10 C 

    

65 S.K. PARIDA 
19932/202

2 
04.04.2022 WP(C)/5356/2022 10 C 

    

66 

M/S 

BIDYADHAR 

MANSINGH, 

A.BEHERA 

19934/202

2 
04.04.2022 CONTC/1899/2022 10 C 

    

67 
BIDYADHAR 

MANSINGH 

19938/202

2 
04.04.2022 WP(C)/7388/2022 10 C 

    

68 L.D.SAHU 
19939/202

2 
04.04.2022 CONTC/1757/2022 10 C 

    

69 P.K.BEHERA 
19940/202

2 
04.04.2022 CONTC/1833/2022 10 C 

    

70 S.S. BISWAL 
19941/202

2 
04.04.2022 WP(C)/7521/2022 10 C 

    

71 L.D.SAHU 
19942/202

2 
04.04.2022 WP(C)/6878/2022 10 C 

    

72 GANESH SAHOO 
19944/202

2 
04.04.2022 BLAPL/7976/2021 10 C 

    

73 GANESH SAHOO 
19949/202

2 
04.04.2022 BLAPL/8020/2021 10 C 

    

74 
KSHITISH 

KUMAR JENA 

19950/202

2 
04.04.2022 CRLMC/1805/2012 10 C 

    

75 K. SAHOO 
19952/202

2 
04.04.2022 CRLMC/3040/2012 10 C 

    

76 TAPAN SWAIN 
19955/202

2 
04.04.2022 WPC(OAB)/18/2014 10 C 

    

77 S. C. DAS 
19957/202

2 
04.04.2022 WP(C)/8908/2016 10 C 

    

78 RAJAT DAS 
19959/202

2 
04.04.2022 WP(C)/27175/2017 10 C 

    

79 
SWAYAMSIDDHA 

DAS 

19960/202

2 
04.04.2022 WP(C)/2399/2021 5 U 

    

80 
R.C. 

MOHARANA 

19961/202

2 
04.04.2022 CRLMC/3146/2014 5 U 

    

81 SARAT SWAIN 
19962/202

2 
04.04.2022 MACA/105/2021 5 U 

    

82 NANTU DAS 
19965/202

2 
04.04.2022 ABLAPL/3822/2020 5 U 

    

83 L PATTANAIK 
19966/202

2 
04.04.2022 BLAPL/20145/2012 5 U 

    

84 G.SUNDARA 19967/202 04.04.2022 ABLAPL/6006/2020 5 U 
    



2 

85 B BEHERA 
19968/202

2 
04.04.2022 ABLAPL/10198/2021 10 U 

    

86 SARAT SWAIN 
19969/202

2 
04.04.2022 FAO/54/2022 10 C 

    

87 S.MOHARANA 
19970/202

2 
04.04.2022 CMP/232/2022 4 U 

    

88 M.K. PRADHAN 
19971/202

2 
04.04.2022 WP(C)/35559/2021 10 C 

    

89 P.K.DAS 
19972/202

2 
04.04.2022 CMP/411/2021 5 U 

    

90 R K NAYAK 
19974/202

2 
04.04.2022 ABLAPL/5498/2020 5 U 

    

91 R.CH. ROUT 
19975/202

2 
04.04.2022 WP(C)/7435/2022 10 C 

    

92 P K DAS 
19976/202

2 
04.04.2022 WP(C)/5539/2022 5 U 

    

93 P K DAS 
19978/202

2 
04.04.2022 WP(C)/5538/2022 5 U 

    

94 P K DAS 
19979/202

2 
04.04.2022 WP(C)/2004/2018 5 U 

    

95 R.C. RAY 
19980/202

2 
04.04.2022 WP(C)/14419/2018 10 C 

    

96 P K DAS 
19981/202

2 
04.04.2022 WP(C)/38990/2021 5 U 

    

97 SUMANTA DAS 
19982/202

2 
04.04.2022 WPC(OAC)/2020/2012 10 C 

    

98 P K DAS 
19983/202

2 
04.04.2022 WP(C)/4593/2022 5 U 

    

99 S.DASH 
19984/202

2 
04.04.2022 FAO/28/2022 10 C 

    

100 
RAMA CHANDRA 

SAHOO 

19985/202

2 
04.04.2022 WP(C)/5104/2022 5 U 

    

101 P. BEHERA 
19987/202

2 
04.04.2022 CRLMC/442/2022 10 C 

    

102 P. BEHERA 
19988/202

2 
04.04.2022 CRLMC/443/2022 10 C 

    

103 S. BARIK 
19990/202

2 
04.04.2022 CRLMC/722/2022 10 C 

    

104 R.K.BARIK 
19991/202

2 
04.04.2022 CRLA/169/2022 10 C 

    

105 S.K. SINGH 
19992/202

2 
04.04.2022 MACA/621/2019 10 C 

    

106 S.K. SAHOO 
19993/202

2 
04.04.2022 MACA/621/2019 10 C 

    

107 D K JENA 
19996/202

2 
04.04.2022 

CONTC(CPC)/367/201

5 
5 U 

    



108 G.C. BARIK 
19998/202

2 
04.04.2022 ABLAPL/1839/2022 10 C 

    

109 L.D. SAHU 
19999/202

2 
04.04.2022 WPC(OAC)/2261/2014 10 C 

    

110 
B.N.MOHAPATR

A 

20000/202

2 
04.04.2022 WP(C)/38475/2021 10 C 

    

111 
BRAJA MOHAN 

SARANGI 

20002/202

2 
04.04.2022 WP(C)/36717/2021 10 C 

    

112 R.K. BEHERA 
20004/202

2 
04.04.2022 WP(C)/9536/2013 10 C 

    

113 M.K. PANI 
20005/202

2 
04.04.2022 CMP/225/2022 10 C 

    

114 P.K. PANI 
20006/202

2 
04.04.2022 CMP/91/2022 10 C 

    

115 R. BHUYAN 
20007/202

2 
04.04.2022 WA/302/2012 5 U 

    

116 R. BHUYAN 
20009/202

2 
04.04.2022 WA/302/2012 5 U 

    

117 S SAHOO 
20010/202

2 
04.04.2022 WP(C)/6124/2021 5 U 

    

118 R. BHUYAN 
20011/202

2 
04.04.2022 WA/153/2014 5 U 

    

119 S SAHOO 
20012/202

2 
04.04.2022 WP(C)/6124/2021 5 U 

    

120 L K NAYAK 
20013/202

2 
04.04.2022 WP(C)/11677/2011 5 U 

    

121 S.K. SAHOO 
20014/202

2 
04.04.2022 MACA/356/2015 5 U 

    

122 J.P.KAR 
20015/202

2 
04.04.2022 WP(C)/7982/2007 2 O 

    

123 J.J. PRADHAN 
20016/202

2 
04.04.2022 CONTC/996/2022 10 U 

    

124 R.CH. ROUT 
20017/202

2 
04.04.2022 CONTC/108/2022 5 U 

    

125 J.P.KAR 
20018/202

2 
04.04.2022 WP(C)/2235/2003 2 O 

    

126 A. PARIDA 
20019/202

2 
04.04.2022 ABLAPL/11704/2019 5 U 

    

127 J.P.KAR 
20020/202

2 
04.04.2022 WP(C)/13614/2016 2 O 

    

128 G.R. PATRA 
20021/202

2 
04.04.2022 ABLAPL/1749/2022 5 U 

    

129 G.R. PATRA 
20022/202

2 
04.04.2022 ABLAPL/1735/2022 5 U 

    

130 P.C.BEHERA 
20023/202

2 
04.04.2022 ABLAPL/16514/2021 10 U 

    

131 P.R.MISHRA 20024/202 04.04.2022 ABLAPL/3471/2019 5 U 
    



2 

132 S. SWAIN 
20025/202

2 
04.04.2022 ABLAPL/2011/2022 5 U 

    

133 
P.K.PATTANAI

K 

20026/202

2 
04.04.2022 WP(C)/35758/2020 10 U 

    

134 A.K. MISHRA 
20027/202

2 
04.04.2022 BLAPL/261/2022 5 U 

    

135 R BHUYAN 
20028/202

2 
04.04.2022 WP(C)/3741/2014 5 U 

    

136 SAK. DORA 
20029/202

2 
04.04.2022 BLAPL/2169/2022 5 U 

    

137 R BHUYAN 
20030/202

2 
04.04.2022 WP(C)/11677/2011 5 U 

    

138 

M/S. BISHNU 

PRASAD RATH 

A.K.RAY 

20031/202

2 
04.04.2022 CRLA/507/2020 10 U 

    

139 R BHUYAN 
20032/202

2 
04.04.2022 WP(C)/11019/2011 5 U 

    

140 
BHAGABAN 

BEHERA 

20033/202

2 
04.04.2022 WP(C)/2632/2022 5 U 

    

141 P.N.NAYAK 
20034/202

2 
04.04.2022 WP(C)/4851/2017 4 U 

    

142 S DAS 
20035/202

2 
04.04.2022 WP(C)/22892/2016 5 U 

    

143 K C KAR 
20036/202

2 
04.04.2022 WP(C)/15191/2012 10 U 

    

144 S DAS 
20037/202

2 
04.04.2022 WP(C)/20292/2009 5 U 

    

145 
S.R.PATTANAI

K 

20038/202

2 
04.04.2022 WP(C)/11425/2021 5 U 

    

146 M/S.R.SIKDAR 
20039/202

2 
04.04.2022 OJC/16681/1998 5 U 

    

147 R.CH.ROUT 
20040/202

2 
04.04.2022 OJC/12443/1999 5 U 

    

148 M MISHRA 
20041/202

2 
04.04.2022 WA/464/2010 5 U 

    

149 SK MEHERULLA 
20042/202

2 
04.04.2022 WP(C)/5272/2018 10 U 

    

150 M MISHRA 
20043/202

2 
04.04.2022 WP(C)/14311/2004 5 U 

    

151 B K ROUT 
20044/202

2 
04.04.2022 OJC/1811/1992 5 U 

    

    
Total  1234 

     

N I C 

  

 


